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Hon.Mr.Justice R.K.Varma, V .C .
Hon.Mr. 3 .K.Singh, A.M__________

3^ri R.C.Saxena, Counsel for the

applicant is present. It  is

mentioned that Shri Anil Srivastava, 

iQarned Counsel tor the respondents 

has gone to Delhi for some treatrrsnt, 

LSt this case on 20 /9 /93 .
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